Declaration of Assets and Liabilities
*|, DR. MAHENDRA PRASAD son / daughter / wife of LATE JAGARNATH PRASAD sged 57 veas

Year:- 2016-17

pelonging BIHAR ANIMAL HUSBAMDRY Service and presentty working as P.5. TO WHIP (SACHETAK)
RULING PARTY, BIHAR BIDHAN SABHA, PATHA give herain below the details of the assats (imm wasie
mivabke, bank balance, etc ) of mysalf, my spouse and dependants.

A Details of movable assets.
(Assets in joint name indicating the extent of joint ownership will also have 1o be given)

Sr. Mo, Dascription Salf Spouss Hams (5) Dependani-1 Dapandiant-2 annnnl-—r
| {Approa) Sm. Sudha Harmo Kama -3 #tc
| Wumer fwihs) | Jyoli Priya Shewta Priya | Mams
| (Approx) | [Apsroz) Appra)

f { .
b e
{is Cash Rs. 40,000/ | Rs 25 0600/- Rs, 5030x Rs. S00G- N
) Deposits in Banks, State Bank of India State Bank, of PRE Faina il =
| Financial Institutions Patna India Rs. 13,000 il
- | and 4on-Banking Financial Rs. 1,50,0000- Rs. g?&?ﬂﬂ*
PFF i~
Rs. 670,000 | N> 1200000
F.D. Rs. 3D000N-
T Borgs. Debentures and | )RR il NE Nt Wi
shares in Companias |
{neh Other Financial inshitubions, "_ LIC Polcy LIC. Policy kil Pl x
. , Rs. 5,00.000- Rs. 1,710,000
5 NSS. Posial savings. | premium s 35000+ | Premium
Pl i PO.(FDOJ Rs. 7000~ |
e s 1 Re. 100,000 | PO.RD) !
| | Rs. 1,70,000/-
i i POFD} |
| Rs.3,00,000- | |
! ] 1 = BatlXy
(v Motor Vehicles Tznm Ato LX I il | Ml | [ ]
Mod-2004 | { i
(getails of make, eic ) Rs. 100000+ | | |
Scooter Bagi | | |
Mog- 2000 | | ,
; Rs. 2000V- | | -
1 ]
' |
(¥ Jewehiary (give details 3D g goid i 250gmgold | 40gm goid 10 gm gold ]
of weight and vaiue) Rs. 90,0000 ‘ Rs. 7.50,000/- | Rs. 120,000/~ | Re 30,000/
1250 gm siiver | 200 gmsivar | 500 om silver
| | Rs s0po0/- | FE-8000- | ggpnogs.
i) Other assets, such as Hil il il [ N

valuas of claims! inlerects

Note'-Value of Bonds! Shares! Debantures as per the lawest markel valus n SIOCK exchande in respect of gsieo
compenies and &5 per books m the case of non listed companies should be given,
* Dependant here maans a person substaniially dependent on the income of the emploves

%ﬂﬂ”



B 7 gails of iInmovable assets.
| Note: Properties in joind ownership indicating the extent of joint ownership will also have to be indicatesd)
- Description Seif Spouse | Dependent-1 | Dependent- | Dependen
| No. | : Name (s} Name 2 Name ey
| Name
| M | Agncultural Land Nil Nil il il il
I | -Location (s)
- Survey numbar () _
~Extent |
{Totl Measurement) |
| | ~Current market value
(&) Non-Agriculfural land Nl il Wi Ml ki
| -Location ()
| - Survey number (s)
| ~Extent
| (Total Measurement)
| Cusrent market value | e
jm} | Buildngs {Commercial and il il [ Nl Mil N
| ressdential) Locations {5) |
-Surveyfdoor numben(s) j ' '
-Extent (total maasurement) | | |
| -Cument market vaius I |
[ vy | Houses/Apanments, atc Jakkanpur, Patna | Mil Mil | Wl Nl
| Locatons (5) P.5 -Jakkanpur i
| Surveyidoor number(s) Dist -Patna
| Extent (tolal measurement) Area-2 5 Kattha !
L | Cumant market value Rs. 95 Lac. |
[ v} | Others (such as mterest in Nil [ Nil [ Nil
| property) | !
~ {2) I nave herein below the details of my kabilities/ overdues 10 public inancial insiiLions 2nd govemment sies .
[ Note:- Please give separate details for each item)
" Srio. Description Name & address of bank financial Amount outstanding
k- | Institutions (s) Department (3] £S5 OM wivennan. L
[ (&l | 1) Loans from Banks Central Bank of India, Patna Rs. 7,50,000/-
f Rs. 8 Lac
| {ii) Loans from financial mstiubons Wil Wi =S
J | (i) Government dues: | Hil | R
{s) dues ip cepartments dealing with | i
| GOVEMIMEnt acoommodabon |
{b) Dues to departments dealing with Nil NG
supply of water =
| (¢} Duss o departments Ni Ni
! | dealing with supply of electricity
I | {d) Dues to depanments dealing with Nil Nil

i&lephones

=

g et



J!: = [ (e) Dues to depantments dealing with Nl Nil
| i gsnamnm transpori {including aircratts
= = | &rd hehcoplers)
i 1{f) Others dues. if any Hil Wil
T i) income Tax induding surcharge [aiso Assessment year 107,820-
| mdicate the assessement year uplo {2016-1T)
! ' which Income Tax retumn filed. Give also
- permanent Account Number (PAN)] PAN-AGTPP1374K
. (i) Wealth Tax [Also indicate the Wil Nil
| | assessament year uplo which WWealth
| Tax Retum filed.
I {iii} Sales Tax Only in case of proprietary Wil N
| jbuseesy)
i_ | (ov) property Tax [T7] ]
C. Personal Detail:-
GPFICPFIPRAM NOY:- BHR/BVS-860
Gender - E‘j (MF)
oweemss 7 1% la 13I8 I |
Class'Growp - A (ABIC)
Cadre -
| BIHAR ANIMAL HUSBANDRY SERVICE
{Full Name e.g. B.A.S.-Bihar Adminkstrative Service B.5.S -Bihar Secretaniat Servics =02
Home Dismct-PATMA
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e e
mdlﬁmhya& DR. MAHENDRA AD

Designabon P.5. to WHIP [SACHETAK) RULING PARTY
BIHAR VIDHAN SABHA, PATNA
Department - ANIMAL HUSBANDRY, BIHAR, PATNA

Place:- PATHA
Date- 10.03.20M7
Mote: Please sign each page of the declaration
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